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NHRC issues notice to FSSAI on packaged food labelling

https://www.thehindubusinessline.com/news/nhrc-issues-notice-to-fssai-on-packaged-
food-labelling/article67573357.ece

Updated - November 25, 2023 at 07:13 PM. | New Delhi

Wants labels to provide consumers with information to make healthier choices

The NHRC has expressed “profound concern” at the health risks posed by packaged
foods with high salt and sugar content without proper warning on their labels

Recognising that packaged foods have adverse health effects, the National Human
Rights Commission (NHRC) has expressed “profound concern” and sought a response
from the Food Safety and Standards Authority of India (FSSAI) on the selection of the
front-of-pack food labels which should provide consumers with information to make
healthier choices.

The NHRC issued this directive on a complaint filed on September 14, 2021, by Shruti
Nagvanshi and Shirin Shabana Khan on behalf of the Peoples’ Vigilance Committee on
Human Rights (PVCHR) and Savitri Bai Phule Mahila Panchayat of Varanasi, Uttar
Pradesh, the PVCHR said in a media release.

The Commission, as per the PVCHR, issued the first notice on October 11, 2021, to the
Secretary, Health & Family Welfare, Union Ministry of Health and Family Welfare, seeking
a response to the complaint. On September 20, 2022, the FSSAI introduced the Front of
Pack Labelling (FOPL) draft regulation and subsequently invited public comment, after
the Commission issued a notice to the food regulator’s Chief Executive Officer (CEQO) on
February 9., the PVCHR informed.

Consumer’s right

Shruti Nagvanshi, co-complainant and Convenor of Savitri Bai Phule Mahila Panchayat,
said they approached the NHRC to assert that consumers have the right to know what
they are eating since packaged food products with high levels of sugar, salt, or fats are a
primary cause of health problems.

“A clear warning on the front-of-pack (FOPL) is the only way to protect our children and
people from catastrophic health consequences. While FSSAI has introduced a draft
regulation and proposed a certain type of FOPL, it is not the best choice for the people.
We need a clear warning and not a misleading star-based rating system,” she stated.

Lenin Raghuvanshi, Founder and Convenor of PVCHR, also said, “In the interest of public
health, it would be appropriate for FSSAI to abandon the idea of a star rating. An alert or
warning label is the need of the hour. For over two years now, members of the PIPAL
network (People’s Initiative for Participatory Action on Food Labeling) have been
advocating the protection of a child’s right to healthy food and a healthy life”.
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Recognising that packaged
foods have adverse health
effects, the National Human
Rights Commission
(NHRC) has expressed
“profound concern” and
sought a response from the
Food Safety and Standards
Authority of India (FSSAI)
on the selection of the
front-of-pack food labels
that should provide con-
sumers with information to
make healthier choices.

The NHRC issued this
directive on a complaint
filed on September 14, 2021,
by Shruti Nagvanshi and
Shirin Shabana Khan on be-
half of the Peoples’ Vigil-
ance Committee on Human
Rights (PVCHR) and Savitri
Bai Phule Mahila Panchayat
of Varanasi, the PVCHR said
ina media release.

The Commission, accord-
ing to PVCHR, issued the
first notice on October 11,
2021, to the Secretary,
Health and Family Welfare,
seeking a response to the
complaint. On September
20, 2022, the FSSAI came
out with the Front-of-Pack
Labelling (FOPL) draft reg-
ulation and subsequently
invited public comments
after the Commission is-
sued a notice to the food
regulator’s Chief Executive
Officer on February 9.

CONSUMER’S RIGHT

Shruti Nagvanshi, co-com-
plainant and Convenor of
Savitri Bai Phule Mahila
Panchayat, said they ap-
proached the NHRC to as-
sert that consumers have
the right to know what they
are eating since packaged

front-of-pack labelling

.

S § "‘.‘.‘—,_c i

The NHRC has expressed
“profound concern” at the
health risks posed by
packaged foods with high salt
and sugar content

food products with high
levels of sugar, salt, or fats
are a primary cause of
health problems.

“A clear warning on the
front-of-pack (FOPL) is the
only way to protect our chil-
dren and people from cata-
strophic ~ health  con-
sequences. While the FSSAI
has come up with a draft
regulation and proposed a
certain type of FOPL, it is
not the best choice for the
people. We need a clear
warning and not a mislead-
ing star-based rating sys-
tem,” she stated.

Lenin Raghuvanshi,
Founder and Convenor of
PVCHR, said, “In the in-
terest of public health, it
would be appropriate for
the FSSAI to abandon the
idea of a star rating. An alert
or warning label is the need
of the hour. For over two
years now, members of the
PIPAL network (People’s
Initiative for Participatory
Action on Food Labelling)
have been advocating the
protection of a child’s right
to healthy food and a
healthy life”.
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NHRC notice to FSSAI regarding health concern caused by packaged food

https://www.msn.com/en-in/health/health-news/nhrc-notice-to-fssai-regarding-health-
concern-caused-by-packaged-food/ar-AA1kuQ3l

The National Human Rights Commission (NHRC) on Friday noted with concern the health
harm caused by packaged food high in salt, sugar and saturated fats.

Terming it a matter “infringing on the Right to Life and Right to Health” of the people, it
summoned a response from the Food Safety and Standards Authority of India (FSSAI)
on its choice of front-of-pack labels displaying information that should help consumers
easily make healthier choices.

The summons comes in response to a complaint filed on September 14, 2021 by Shruti
Nagvanshi and Shirin Shabana Khan on the behalf of Peoples’ Vigilance Committee on
Human Rights (PVCHR) and Savitri Bai Phule Mahila Panchayat of Varanasi, Uttar
Pradesh.

Addressing a press conference here, Nagvanshi said, “Indians are facing a sharp rise in
premature deaths and morbidity due to NCDs (non communicable diseases) such as
diabetes, obesity, cancer and cardiovascular disease. These diseases are impacting the
youth and children, sometimes with alarming occurrences even as early as 5 years of
age. One of the primary causes of this crisis is consumption of packaged food products
which contain high levels of sugar, salt, or fats.

“... Consumers have the right to know what is in their food. A clear warning on the front-
of-pack (FOPL) is the only way to save our children and people of this country from a
catastrophic health consequence. While FSSAI has introduced a draft regulation and
proposed a certain type of FOPL, it is not what is best for the people. We must have clear
warning and not mislead people with a star based rating system,” she said.

Commenting on FSSAI's proposed India Nutrition Rating (INR), Dr Yuvraj Singh, said,
“The notion that unhealthy food can become healthy simply by adding fruits or nuts is
erroneous and lacks a scientific basis. The assignment of stars is based on a complex
scoring system that values positive factors such as the inclusion of fruit or nuts. This ‘star
rating’ may mask many of the detrimental effects of these products and convey a
misleading message to the public.”
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NHRC notice to FSSAI regarding health concern caused by packaged food

The summons comes in response to a complaint filed on September 14, 2021 by Shruti
Nagvanshi and Shirin Shabana Khan on the behalf of Peoples’ Vigilance Committee on
Human Rights (PVCHR) and Savitri Bai Phule Mahila Panchayat of Varanasi, Uttar
Pradesh.

https://www.thestatesman.com/india/nhrc-notice-to-fssai-regarding-health-concern-
caused-by-packaged-food-1503243829.html

The National Human Rights Commission (NHRC) on Friday noted with concern the health
harm caused by packaged food high in salt, sugar and saturated fats.

Terming it a matter “infringing on the Right to Life and Right to Health” of the people, it
summoned a response from the Food Safety and Standards Authority of India (FSSAI)
on its choice of front-of-pack labels displaying information that should help consumers
easily make healthier choices.

The summons comes in response to a complaint filed on September 14, 2021 by Shruti
Nagvanshi and Shirin Shabana Khan on the behalf of Peoples’ Vigilance Committee on
Human Rights (PVCHR) and Savitri Bai Phule Mahila Panchayat of Varanasi, Uttar
Pradesh.

Addressing a press conference here, Nagvanshi said, “Indians are facing a sharp rise in
premature deaths and morbidity due to NCDs (hon communicable diseases) such as
diabetes, obesity, cancer and cardiovascular disease. These diseases are impacting the
youth and children, sometimes with alarming occurrences even as early as 5 years of
age. One of the primary causes of this crisis is consumption of packaged food products
which contain high levels of sugar, salt, or fats.

“... Consumers have the right to know what is in their food. A clear warning on the front-
of-pack (FOPL) is the only way to save our children and people of this country from a
catastrophic health consequence. While FSSAI has introduced a draft regulation and
proposed a certain type of FOPL, it is not what is best for the people. We must have clear
warning and not mislead people with a star based rating system,” she said.

Commenting on FSSAI's proposed India Nutrition Rating (INR), Dr Yuvraj Singh, said,
“The notion that unhealthy food can become healthy simply by adding fruits or nuts is
erroneous and lacks a scientific basis. The assignment of stars is based on a complex
scoring system that values positive factors such as the inclusion of fruit or nuts. This ‘star
rating’ may mask many of the detrimental effects of these products and convey a
misleading message to the public.”
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